Central Admlnlstrativé Tribunal
principal Bench: New Delhi

oA No. 1010 of 1996 .

Hon'ble Mr A.V. Harldasan, Vlce Chalrman (J)

Dated" 10 9. 1996

1. Smt. Om Wat1
Wa/of Sh. Shyam Lal

2. Mukesh
S/o Late Sh. Shyam Lal
both re51dents of 1
House No. 68/ Gali No.l ' ‘ :
Sunlight Colony v
. Ashram, New Delhl. ' , i_..;Applicants.

' o

(By Advocate: sh. Maneesh Goyal)

Versus

1 Unlon of India through its
. Secretary
- Dept. of Posts & Telegraphs
New Delhi.

2. The Director L
Dept. of Posts & Telegraphs
Meghdoot Bhawan A . }
New Delhi. o C . ...Respondents.

(None)

ORDER (Oral)

Hon‘ble Mr A.V. Harldasan, Vlce Chalrman (J)

Learned counsel for the applicant seeks permission
to withdraw the application with 11berty to seek remedy afresh
in a . separaté- proceedings. Granting that libertys the

application is closed as withdra

- Ade




